
CENTRAL ADMINISTRATIVE TRIBUNAL 
CHANDIGARH BE~CH 

33. M.A.060/01036/2015 IN 
O.A. No.060/00168/2014 

(PARDEEP KUMAR VS. UOI & ORS.) 

29.09.2015 

\ Present: Sh Ram Lal Gupta, counsel for the applicants in MA. 

1. Heard Sh. Ram Lal Gupta, learned counsel for the applicants in 

M.A. 

2. Issue notice to the counsel opposite returnable on 29.10.2015. 
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(UDAY KUMAR VARMA) 
MEMBER (A) 
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(SANJEEV KAUSHIK) 

MEMBER (J) 


